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Issue of bus-chassis

254. SHRI SHIVENDRA BAHADUR 
SINGH): Will the Minister of INDUS-
TRY be pleased to state how many 
bus chassis have been given in New 
Delhi as compared to the unemployed 
graduates or Adivajsi and Harijans 
who are asking for bus chassis in 
rural sector of Madhya Pradesh, 
Bihar, Orissa and Uttar Pradesh;

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRl 
CHARANJIT CHANANA): Distri-
bution of chassis to the general public 
and private organisations in Delhi as 
compared to the distribution in Madh-
ya Pradesh, Bihar, Orissa and Uttar 
Pradesh for the same category, as 
reported by the principal manufac-
turers, is given below:—
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1978-79 284 196 269 116 283
1979-80 137 185 233 106 404

The manufacturers have reported that 
they are not maintaining details of 
chassis distribution communitywise.

Separate department for welfare of 
Scheduled Castes and Scheduled Tribes

255. SHRI LAKSHMAN MALLICK: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

Ca) whether Government propose 
to establish an independent Depart-
ment in the Ministry of Home Affairs 
to look after the welfare of Scheduled 
Castes and Scheduled Tribes;

(b) if so, the details in this regard;
and ^

(c) the time by which the proposed 
department is Mkely to be establish-
ed?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA):
(a) to (c). No decision has yet been 

taken.
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Palice-Naxalite Clashes

257. SHRI A. NEELALOHITHADA- 
SAN NADAR: Will the Minister of 
HOME AFFAIRS be pleased to stale:

(a) the number of incidents of 
-clashes between the police and the 
•so-salled Naxalites that have taken 
place in 1980;

<b) the reasons for these clashes;

(c) whether there are any instances 
in which the Naxalites had attackoi 
the innocent people anywhere;

(d) the reasons for the growth of 
Naxalite activities in the country;

(e) whether Government propos<‘ 
to appoint a Committee consisting of 
members belonging to the various 
recognised groups in Parliament to 
go into the actual state of affain re* 
garding the reported clashes between 
the Naxalites and the Police; and

(f) whether Government propose to 
call the leaders of the various Naxa-
lite groups to discuss the various 
national and socio-economic issues?

THE MINISTER OF STAE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRi YOGENDRA MAKW ANA):
(a) to (q ): Information is being col-
lected from the State Governments 
and Union Territory' Administrations 
^nd will be laid on the Table of the 
House.

(e) and (f). No such proposals are 
under consideration of Government.

Demand for enumeration on basis of 
dialects by ex-criminal and nomadic 

tribes

258. SHRI UTTAM RATHOD: WiU 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether the ex-criminal and 
nomadic tribes have been demanding 
the enumeration on the basis of their 
dialects during Census Operations;

(b) whether the Maharashtra Gov-
ernment have written to the Registrar, 
Census Operations and Home Depart-
ment to take up this work and that 
they would be at their cost; and

(c) if so, what action has been taker 
by the Home Department in this re-
gard?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
/SHRI YOGENDRA MAKWANA):
(a) Requests had been received for the 
enumeration of ex-criminal and
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